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[English]
VALEDICTORY REFERENCES

MR. SPEAKER: Honourable Members, the
Sixth Session of the 10th Lok Sabha and the
Budget Session for the year 1993-94 will be
concluded today. This has been a long and
important Session. The house held atotal of 45
sittings lasting over 310 hours.

Respected Rashtrapatijiaddressedthe hon.
Members of both Houses, inthe Central Hall of
Parliament. on 22nd February, 1993. The House
discussed the President’s Address for more
than 18 hours before adoptingit unanimously.

The Railway Budget andthe General Budget
forthe yearwere presented onthe 24th and 27th
February, 1993 respectively. In addition the
Budges of the five States under President’s Ruie
were alsopresentedtothe House.

The Railway Budget was discussedinthe
Houseforabout 18 hours befareitpassed. The
House while discussing this Budgetconcluded
its sitting of 30th March at6.25 A.M. the following
day. Thisis anewrecord. | congratulate the hon.
Members. fortheirinterestand patience.

The House took up general discussion onthe
General Budget form 20th April, 1993. The
discussionslastedforabout21 hours.

The Housethereattertook upthe Demandsin
respectof Defence, Home Affairs and Agnculture
Ministries. The House, was assisted in its
deliberations by the reports submitted by the
newly constitued Committees.

After discussions extending over 22 hours,
the House applied guillotineon 4thof May, 1993
andpassedthedemands.

The House thereatter discussedthe Finacne
Bill for mor than 10 hours before passing it.
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Thirty-three Government Bills were
introducedin the House during the Session. .

The House passed 42 Bills becausethe Bills
were pending also. The Bill to end Manual
Scavanging, hadbeen under considerationfora
longtime andits passage isanimportant event.

The House also discussed and adoptedfive
Statutory Resolutions relatingtothe continuance
of Presidential Rule in States.

FourShort Duration Discussions under Rule
193 were also taken up by the House for
discussion. The discussions under Rule 193
relatingto Verma Commission Reportandbomb
blastin Bombay are concluded today only.

Notices o 34,902 questions were received
duringthe Session, of which 1,000 questions
were listed as Starred. 173 question were
answered orally while written replies were given
inrespectof 8,677 questions.

Ashort Notice Question andtwo half an Hour
Discussions were also taken up during the
Session.

Thirty-nine statements onimportant matters
were made by Ministers and 253 matters were
takenupbythe hon. Members under Rule 377.

The Private Members continued to show
keeninterest and a large number of Bills and
Resolutions were broughttothe House. Forty-
two Bills were introduced and six Resolutions
admitted, of which two Bills and two Resolutions
were discussed.

Discussions relating to the resolution forthe
creation of new States, moved by ShriDrona
were extremely lively and remained part
discussed. ShriBasudeb Achana’s Billtoamend
the RPF Actevoked keeninterest. The Billwas
withdrawan followingthe assurance fromthe
Railway Minister that he would look into the
issuesraised. )
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Forthefirsttimein our Parliamentary history,
this House discussedthe motion forthe removal
ofajudge of the Supreme Court. Atotal of thiteen
Members spoke for more thanfifteen hours on
the motion.

The House spent a considerable time on
discussion of the unlisted business, popularly
known as ‘Zero Hour'. On an average, about
sixty-five minutes were taken eachday andthe
exchanges were very very complicated.

SHRI RAM NAIK (Bombay North):
Governmenthastorespondtothose.
Al

THE PRIME MINSTER (SHRI P.V.
NARASIMHA RAQ): How much time was
usefully spendduring Zero Hour?

MR.SPEAKER: Thatis why we shall have
to do something aboutthis inthe next session.

This session saw the establishment of
Departmentally related Committees. Thisissue
hadbeen pendingforaconsiderable period and
Imustthank the Governmentand leaders of all
parties for their very constructive cooperation.

Seventeen Departmentally-related
committees, with membership from both
Houses, were constituted on29th March, 1993,
whenthe House adoptedthe Third Report ofthe
Rules Committee.

The Committee system was formally
inaguratedon 31stMarch. 1993 bythe hon. Vice-
President of Indiain the Central Hall.

The Committees started functioning during
the period of adjournment ofthe House in April.
All Committees have met to consider the
Demands of Ministries and Departments under
theircharge. We have already recievedtwenty
reports fromthe Committees.

I would like to thank the Members and the
Chairman of the Committee forthe keen interest
and hard work that they have putin.
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Hon. Members, India had the privilege of
hastingthe 89th Inter Pariamentary Conference
in Delhi, fromthe 12thto 17th April, 1993. More
thanonethousanddelegates, theirspousesand
accompanying persons form 110 countries
participatedin the Conference.

The Conference was inaugurated by
Respected Rastrapatijion 12th April, 1993inthe
Central Hall of Parliament. The Conterence
thereafter met forits working sessions at the
AshokaHotel.

The Conference discussed and adopted
resolutions on the following topices:

(1) Transparency in armstransferthrough
globalarms register:

(2) Educational and cultural policies designed
tofoster greater respect fordemocratic
values; and

(3) Need for urgent action in former
Yugoslavia.

in addition, the Conference also discussed
the international political, economic and social
situation.

The Conference was marked by lively
debates of ahigh order.

The hon. Members willbe glad to know that
the organisation ofthe Conference was greatly
appreciated. We continue torecieve message of
congratulations andthanks fromthe participants.

This session which began in difficult
circumstancs, in the aftermath of riots and
violence in soem parts of the country, thus has
many achievments to its credit.

Finally, | would like to thank you, the hon.
Members, for the kind cooperation extendedto
meandmy colleagues, thehon. Deputy Speaker
and the hon. Members of the Panel of
Chairpersons in the smooth conduct of the
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business of this House.

| would specially like to thank the Leader of
the House, the Leader of the Opposition, the
Leaders of various Parties and Groups as well
as the Whips, for the sustained and willing
cooperation and courtesy extended.

Iwouldalso like to express our appreciation
to alithe officers and employeesfothe Pardiament
who havedone somcuh to make ourtask esier.

Iwish allthe Members very besttill we meet
forthe Monsoon Session.

THE PRIME MINISTER (SHRI P.V.
NARASIMHA RAQ): Mr. Speaker. Sir, this very
long Session hascometoaclose and we are
happy that we have been able to transact an
unexpectedly large amount ot business during
this Session including the railway Budget,
includingthe general Budget andthis has been
done particualrly in the context of the new
innovation of the Committees about whichwe
had heard so mcuh of cynical comments that it
may notwork at all. But | must tell you, Sir,on
behalfof the House that you have made it work,
you have conceived it properly and we are proud
thatthe Committees have done an admirable
job. | have had occasion to read some of the
reports thatwere prepared within 24 hours within
26 hours andthe Committees have donethejob
.extremelywell. |am sure that this willbetound
useful and we will derive the maximum benefit
out of the reports of these Committees and the
deliberations of these Committees while
deliberating the subjects inthe House.

As you have said. Sir, this has been an
eventualthree months period and the country
has seen many ups and downs, but the
Parliamenthastaken stockof allthese situations
witha cetainamountof dispassionate approach.
Itis goodthatwe have deliberated on alithese
topics and make very good contirbution o the
thinking that has gone into these subjects.
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Sir, Iwould like to particularly co ngrétuiate
you and thank you forthe mannerin which you
have shown patience, skill. perseverance and
firmness where needed in order to steer the
proceedings of the House. We did notexpect
anythingless from you. We have got all thatwe
expectedand|am sure thatin your handsthe
condouctofthis Houseis going to be absolutely
safe.

Iwould also like to thank the Leader of the
Opposition, Advaniji, and allthe Leaders of other
parties who have, n spite of rather tense
comments now and then supervening in th
debate, shownconsiderable positive approach
andcooperation inthe conduct of the House. |
thank everyone who has toiled to make this
session agrand success.

We had marathon performances, perhpas,
for the first time. We have not had such long
performancesihanyofthe previous sessions as
faras|recall andthishas beenaspecialfeature.
I really appreciate the manner in which the
Members contributedto these debates. | also
appreciate the untinng work done by the
Parliament Secretanat.

Inthe end, Sir. Iwouldsay thatthe democratic
process which this country has adopted has
provedonce more that this process has notonly
come to stay, but it is going from strength to
strength. There may be some areas in which
improvement is needed.

Thankyouvery muchwe have onanaverage
65 minutes aday. spenton ZeroHour thatis.
40hours.

(Interruptions)

SHRISOMNATH CHATTERJEE (Bolpur):
Buttheresultisnot ‘zero'.

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRIKALP NATH RAl):
The resultis good.
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SHRI RAM NAIK: | thought you are

announcing the decisionabout Rs.2croresM.P
Constituency fund.

SHRIP.V.NARASIMHA RAQ: With40hours
gone in this, may be we would have passed
some more important legislation. | regret, to
some extent, that some other areas on
Commerce. matters concerned with the
Commerce Ministry etc.. could not be

accommodated. When|find 40hourshavebeen

spenttor ZeroHours. | dofeelthatwe coul have
done alittlemoreto accommodate those things.
Butinanycasethatis partofthe parliamentary
life. As yousaid. if your are able to find away
outofit. you willbecome absolutelyimmortal in
this country as a Speaker. | have no doubt about
that.

Thank you very much. | thank all the hon.
Members once agan.

SHRIJASWANT SINGH (Chittorgarh): Mr.
Speaker. Sirthe clamour and din of democracy
rjuite often drowns the substance of it. Whatwe
are witnessing now Is the assertion of the
substance of it. and the recession in to the
background of the essentialclamour and din of
it. The leader of the House. the hon. Prime
Minister and you have pointedto the unusual
stresses andexceptional nature of this particualr
Session. This Session was marked by your
initiative tointroduce the subjects Committees.
They are stillintheirembryonic form. We have
indeed submitteed reports but | say nothesitantly
but as acautionthatitis relatively easyto bring
into existence new organisms but itis extremely
difficultto ensure theircontinued growth. I refer
here tothefactthatwe have a very highinfant
mortality rate in the country and it is my
expectation that these new Committees will
certainly not add to those statistics. You are
deservingof all ourgratitude and ourhigh sense
of appreciation, notjust forthis but formany other
innovations that you have introduced and the
great responsibility that you have displayed in
absorbingthe clamouranddinandinattempting
to bringforwardthe substance of democracy.
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Ihave no doubtthat on numeorous occasions
we testedyourpatience. Youalways succeeded
andalwayswewerefoundwantingandwe have
failed. The Govemmentattempted, astheymust,
totestustrequently. Whether they succeededor
failedisnotformetosay. Naturally. all of us here
didourbesttotestthe Govermentiswellon as
many occasions as we could. Butnow I do not
wish totestthe patience ofthe House because
ithas been a very long Session, momentous
session nodoubt, butatesting Session in every
sense ofthe word. Thank you very much.

Ourapologiesfor any acts of discourtesy that
may have arisen from anoy of my colleagues
were part of what | call the exuberance of
democracy and it is the articulation of that
exuberancebecauseifthere is noclamourin
democracy thereisnolifeinit. Democracyisin
thatsense aclamourous business. Itis notthe
same as a total tarian system of consent.

MR.SPEAKER: Itis very glamourous also.

SHRI JASWANT SINGH: It is very
galmourous also. Inthe hope thatthe glamour of
democracy will continue to assert vigorously
andmore andmore glamourwillbe seen, wish
youandthe Treasury benches andmycolleagues
very well.

[ Transiation)

SHRIRAMVILAS PASWAN (Rosera): Mr.
Speaker, Sir. today the session is going to
conclude. Afterthat we would either go to our
constituencies or some otherplace. Onbehalf
of ourparty we wouldliketothank you. Whatwe
shouldhave saidhasbeenstatedby ShnJaswant
singhalso. Atthoughwe are aware regardingthe
limits and dignity of the chair, we do sometimes
violates thelimits. The Speakerhas torepnmand
us butneitheritis our intention nor the intention
of the Chair to show disrepect towards one
another. Itis a routine matter. We are hereinthis
House since. 1977 and such speakers are rare
who have patiently istenedto the discussions
realisingthe seriousness of the subject matter
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foreight ornin hours. we have gainedinspiration
fromthis. lamunable to convey mygratitude and
wewish youallthe besttoyouand ourunbounded
gratefulness.

We all are aware that you have transacted
greatbusinessinsuchashorttime. We findthat
ourdoubtsregardingthe telecasts of proceedings
were proved baseless we are marchingahead
inthisdirection. Throughyoulwouldalsoliketo
thank the Leader ofthe House and members of
the ruling party. We are like a family where
sometimes disputes also arise and hot
discussions are made butinspite of thatthere is
aninherent cooperation. The pasingot two Bills
without any discussion is an example of the
same cooperation. Onbehalf of Janata Dal. |
onceagainthankthehon. PrimeMinisterandthe
leader ofthe House.

[English]

SHRISOMNATH GHATTERJEE (Bolpur):
Mr. Speaker, Sir, this is the most important
Sessionthatwe always haveinayear, namely,
naturally which should have priority is gone
through.

We have been ableto have afull discussion
in this House in this Session on the Railaway

Budgetandthe General Budget. Wehavebeen

able to transact a large quantum of business
which is really for the sake of the country's
progress and for-meeting the urges and
aspirations fothe people.

Sir, this Session has been marked with a
veryimportantinnovation, thatis, the Committee
system. | cannot adequately thank youforthe
greatinitiative that youtook, Sir. Whatwas inthe
mind of everybody concerned, you gave the

oncrete shapéto it. Underyourleadershipand

1spiration, the Committees have come into
existence. As you andthe hon. Prime minister
and all of us have noticed. inthis Committee,
there is willing cooperation from every one.
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It augurs very well that the stresses and
strains inside the House, which are bound to
come. boundto be there and necessarytobe
therealsoinademocracy canbeavoidedforthe
purpose of tackling the issues in a different
atmospherewith anattitude of cooperation and
with an attitude of finding out solutions to the
problems. | know that it has put very serious
strainonthesecretariatandthe staff. Ihavebeen
heretforovertwo decades. | have alwaysbeen
admiring the efficiency and the ability of the
Secretariatandthestaffof Lok Sabhaand| again
mustrecord my deep appreciationthe way, the
hard work they are putting even in these
Committees afterdoingthe usualworkthat they
have. And|shall be failing in my duty if | do not
recognisethat.

This Session has also been marked by
another historic occasion regarding the
impeachment motion. | can assure you that
neitherthe notice of motionwas givenwithany
sense of pleasure or hapiness nor was it
discussedforthe purpose either of getting any
political advantage orforthe purpose of crossing
swords withthe ruling party. Itwasfelttobe a
national duty. And | hope. there willbe no occasion
like this in the future because all organs of the
Government of the state should functionin a
manner that their respective positions, their
respective reputations are maintained. This
kame in the Parliament has come into this
matter because of the constitutional provision.
But nobody is happy orcan be happy to have
such business transacted in the House or
discussedinthe Houseeven.

ZeroHouris commented on. Butso many
issues- thankstothe Governmentandthe Prime
Minister, they are creating so many problems
are boundtoberaised. Andthisis one method
ofgivingaventtoourfeelings. ltisbecauseth@re
are limitations to the number of questions.
limitations are there tothe number of discussions
under Rule 193, limitations are there to the
number of discussions under Rule 184 and
everything has limitaiton. But | believe, insixty .
minutes perday or 65minutes perday. we are
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[Sh. Somnath Chatterjee]

able to bring so many issues before the
Govemment. My only grievance is, we have
always been making it, that the Minister of
Parliamentary Affairs very kindly nods hishead,
but does notdo anything. | amnot sayingitina
derogatory sense. But please make some
response aboutthe issues raised under Rule
377 andtheissuesthatyou atleast allow them
to be raised in Zero Hour. Thenitcan become
more effective andinstead of takingten minutes
probably, one willtake two minutesto raise an
issue expecting to getaresponse andthere will
be much lessertime consumedinthat. Thatis
why, oneo triesto make his presence felt, tries
toextract some assurance fromthe Govemment
through you, thata statement willbemade. And
untilthen, athing goes on, rolis on. Of course,
thereis avirtueinmoderation: Excessis always
nattobe encouraged. But| am sure, there willbe
no reason, no attempt to close it or forestall it
altogether. |amsure, you will notdothat totalty.

MR. SPEAKER; We will discusss aboutit.

Sir, | do notwish to take up further time of the
House.o Yes, this has been a very important
session. There are so many issues which
probably we could not discuss, which we would
have likedto discuss. Butwe have our private
work, to function outside the House also.
Parliament occupies a very important position.
And | amsure thatinthe sessions tocome, we
shall be able to maintain the spirit and
cooperation onimportant nationalissues. There
areboundto be differences of opinion, there are
boundto be differences inthe perceptions of the
problems or inthe solutions thatwe can think of.
They are boundto bethere. otherwise the whole
thingbecomes a routine affair. Butthat does nto
mean thatthere is any personal rancourorthere
is any personal animosity. We want politics of
discussion and politics of cooperation than
politics of confrontation becuase for our great
country. we haveto achieve so many things and
we want to achieve them through discussions,
throughlaws. throughmethods foundoutthorugh
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the parliamentary process which we all of us

have adopted.

Sir, | must thank you once more for the
excellent courteous behaviour that we have
always received from you..We deeply value
yourguidance andwe have neverfeltillatease
and | foundthatyou have taken the opposition
intoconfidence as well as the Govemment and
discussedwith us, give us opportunities to give
ourviews onseveral matters. And| canonlysay
with allmodesty that | wish youwell, Sir,and |
convey my greetingsto allthe Members, to all
sides of the House and wish them all the best.

Thankyou.

SHRI LOKNATH CHOGLHURY
{(Jagatsinghpur): Mr. Speaker, Sir, the long
sessionis goingtoendtoday. I willsay thatin this
session we had many historic events which will
also be remembered as having occured under
yourguidance. Theintroduction ofthe Committee
system, which has startedworking. will further
work and | think it will be more useful in
strengthening our parliamentary system for
which you are adding your own contribution.

Sir, in this session, you gave a ruling and
there by you have enhanced the prestige of
Parliament. | thank you for the same. In this
session, in spite of the difterences, on many
occasions, ontheissues pertainingtothe people.
ontheissuespertainingtothe masses. we have
allcometogether, above party positions, tohave
aunanimous position. Sir, aquestion was raised
about Bolangir and Kalahandi. twas aheartening
moment beacuase. instead of engaging
ourseives onlyin political work, we have devoted
tmetodiscussthisissue. and we have allcome
together cutting across party lines. It is a
heartening moment and if this spirit is
strengthenedin our Pariament, our Parliament
will be able to meet the requirements of the

people.

| also thank you and the Government for
reacting on many occasions verv favourably
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towards the mass problems. While thankingyou

forintroducingthis systemwith patienceandfor -

' guiding us, | would like to say that there will
differences which we have to take into
consideration. In a democracy, differences
shouldbe there. Itis boundtobethere. But, in
spite of the differences, noguestionsrelatingto
national interest, we should cut across the party
linesandcometogetherto maintain the prestige
andhonourof Parliamentforwhich, if necessary,
some sacrifices shoulbe made by parties. In
future, we should also behaveinthe someway,
sothatthe Pariament's sovereignty, Padiamet's
prestige isnot ruined. We have come across all
these problems. | thankthe Governmentforthat.

During ZeroHour, so mahy questions have
heenraise. urcountryissuch,ourrulesare
such, ourproblems are such thatitis really the
Zero Hour which gives some opportunity to
viembers. to airthe grievances, which goesa

- longway inbringing certian issues tothe notice
f the Government. Therefore Zero Hour should
»e regularisedto see how muchminimumtime
could be consumed and a device should be
‘ound outforthis.

Lastly, while thanking you forinnovatingthe
Committee system and giving some historic
rulings inthis session, | wouldsay thatwe have
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alsomarkedinthe Pariamentthatnorms are by
and large maintained. In this session, as
comparedto previous sessions, allMembers
have tried to maintain forms and | feel that it
shouldbe continued. Otherwise Parliament will
notbe ableto deliver whatitrequires to deliver.
| alsothank the Government. | thank all our
colleagues both in the opposition and in the
Government. | thankthe Secretariatwhich has
helpedus andwhich has workedhard. | hopethe
next session willbring usinto more cooperation
more uniting for national cause and further
strengtheningof the Padiament.

MR. SPEAKER: Thank you.Now we have
Vande Mataram. '

21.01hrs.
National Song
(The National Songwas Played.)

MR. SPEAKER: The House stands
adjournedsine die.

21.03hrs.

The Lok Sabha then adjournedsine die.
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